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When he has not got the facts, how can 

the Irrigation Mini ter answer it ? 

SHRI RAM NIWAS MIRDHA: No, 

] am not aware of it. 

SHRI ATAL BIHAR I VAJPAYEE: 
The proposal was made by the former 

Foreign Secretary. 

MR. SPEAKER: Might have been. 

SHRI AT AL BIHARI V AJPA YEE : 
Are we to understand that the Minister of 
Irrigation is not aware of that proposal? It 
is something very strange. He could say 
that no .uch proposal was made; then we 
can understand it. But he says he i not 
aware of it. 

MR. SP AK R It mean that he is 

not aware of that. 

~T ~T~ fq~T~ qT~qT~ 

~) Cf1T 'EfTeHH :q~ ~r ~ I 

SHRI ATAL BIHARI VAJPAYEE: 
You reprimand him for his ignorance. 

MR. SP AKER: Why should I ? 

~T "{TIf fq~T~ qT~T~ : ~ij' en~ 7f 

alTq ~F3'ij' ~r fq~~r ~p:p.fT~r CPT qf~ I 

3TTq-~ qcrr:q~ ijfT~ifT I 

MR. SP AKER: It was done by the 
Foreign Secretary. It is not brought to his 
notice 

Swelling Slum Population in Bombay 

*103. SHRI R. R. BHOLE: Will the 
Minister of WORKS AND HOUSING be 
pleased to state : 

(a) Whether the slum population in 
Bombay rose from 28.5 lakhs in 1976 to 45 
Iak hs in 1982 and whether every day 300-400 
fami lies enter Bombay ; 

(b) whether 90 per cent of these fami-
lies belong to non-Maharashtra States e pe-
cially Tamil Nadu, Andhra and Kerala and 
whether the local tax-payer has to spend Rs. 
4100 0/-for providing public amenities and 

other services ; and 

(c) how much amount was provided in 
1981-82 and 1982-83 for housing the slum 
dwellers and for houses for local residents 
by India? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF WORKS AND HOUSING 
(SHRI MOHAMMED USMAN ARI) 
(a) According to a census conducted for 
Greater Bombay in 1976, a population of 
28.45 lakhs lived in slums. No preci e infor-
mation regarding the increase in slum popu-
lation by 1982 and the daily migration into 
Bombay is available. 

(b) Definite information on the State-
wise composition of the  migrants to Bombay 
i not available. In respect of identified 
slums, the State Government is implementing 
the programme of environmental improve-
ment of slums through provisions made in 
this State and Municipal budgets. 

(c) Slum improvement and housing i 
a State subject. No fundswere provided in 
the Central budget for housing slum dwellers 
and other residents during 1981-82 and 1982-
83. 

SHRI R. R. BHOLE: The problem 
of slums is a very distressing problem in the 
city of Bombay, specially because the popu-
lation of Bombay is increasing daily by 300 
to 400 families. It appears the Government 
unfortunately has no figure for the year 1982. 
The figure which it has is the stale figure of 
1976. 

I wish the Government of India is 
abreast with all the data regarding the 
migration of people into Bombay. Sir, it 
appears that my figure is correct becau'e the 
Government says that my first figure is 
almost correct. 

My question is very important from one 
point of view. I know it j a very trickli.h 
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circumstance. Bombay city is in Mahara-
shtra. Bombay is a cosmopolitan city consis-
ting of all kinds· of people. 

MR. SPEAK R: Put your qu stion. 

DR. SUBRAMANIAM SWAMY: Sir, 
it is a question directed at me. 

(Interruptions) 

SHRI R. R. BHOLE: We would like 
all people to come to Bombay to earn their 

bread. nut, Sir, we would not like people 
to come there to create a Blackhole of Cal-

cutta. That is our anxiety. 

MR. SPEAKER: Put your question. 

SHRI R.  R. BHOLE: Sir, people 
from Tamil Nadu. Andhra Pradesh and 
Kerala quat anywhere and make dirty any-
where in Bombay and spoil the environs of 

Bombay. J want to know whether the 
Government of India will consider to have 

some reasonable restrictions on the migra-
tion of non-Marathi-speaking people. There 
is a feeling amongst the Marathi-speaking 
people that they are being qradually displaced 

from the city of Bombay by other people. 

Therefore, I know ... 

(Interruptions) 

DR. SUBRAMANIAM SWAMY: He 
wants another Punjab type of agitation 10 

Bombay. 

SHRI RATANSINH RAJDA: Sir, has 

tho Congress (I) raised a Shiv Sena branch? 
It appears there is a Shiv Sena branch in the 

Congress Party. 

SHRI R.R. BHOLE: We want every-
body to come to Bombay, but not spoil the 
environment. After all there is a certain 
capacity. You cannot increase the capacity 

of the city of Bombay. 

(Interruptions) 

MR. SPEAKER: Mr. Bhole, you bad 
been a Judge and you know, it is a free 

country. 

SHRI R.R. BROLE :  I want to ask the 
Mini ter whether he considers a proposal of 

Tea onably re tricting the migration of non-
Marathi speaking people into the city of 

Bombay. 

MR. SP AK R: This question, I do 
not think, should be answered. 

(Interrupt ions) 

SHRI SATI H AGARWAL 
very absurd proposition. 

(J nterrup!ions) 

It is a 

SHRT RATANSINH RAJDA You 
hould not allow this to go on record. 

SHRI CHITTA BAS U: Is it the OPI-
nion of the Ruling Party? 

SHRI RATAN INH RAJDA By 
putting this question Mr. Bhole is maligning 
the Maharashtrian. Sir, I wa born and 
brought up in Bombay. 1 am Maharashtrian I 
am proud of that. But the way thi question 

ts put. ... 

(Interrupt iOlls) 

MR. SPEAKER: Please sit down. 

(Interruptions) 

SHRI RATANSINH RAJDA 
rashtrians have been maligned. 

(Interruptions) 

Maha-

MR. SPEAKER: Let him handle it. 

I have already handled it. 

(Interruptions) 

SHRI R.R. BHOLE: I said 'Marathi-
speaking p~ople'. (Interruptions) Mr. Rajda 
speaks Marathi. I consider him a Marathi-
speaking man Therefore, there is no 

que tion of casting aspersions on Mahara h-
trians. 
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(Interruptions) 

MR. SPEAKER : One thing must be 
very clear. I would like the Minister to· 
answer this first, then I will say something. 

(Interruptions) 

MR. SPEAKER: Let him answer now. 

THE MrNISTER OF PARLIAMEN-
TARY AFFAIRS, SPORTS AND WORKS 
AND HOUSING (SHRI BUTA SINGH) : 
I am really grateful to you, and as a  matter 
of fact the whole Hou e should be grateful 
to you, for having observed that such 
questions should not be admitted. 

MR. SPEAKER: I am happy. Then 
nothing more need be added. 

SHRI BUTA SINGH: Having said 
that, it is very unfortunate for the Opposition 
leaders to say that it is Congress (1) policy. 

(Interruptions) 

If the hon. Member has posed this 
question, it i. not the policy of the Cong-
ress Party. (Interruptions) That is why I 
want to share with my hon. colleagues and 
also with you that this country belongs to 
all and not to any particular community. 

MR. SPEAKER : This country belongs 
to all. 

SHRI BUTA SINGH : Anybody belon-
ging to India can live at any place in India. 
I have been a studen t in Bombay I would 
not like to see Bombay without having re-
presentation from all over the country. 

MR. SPEAKER :  A good flower garden 
is that in which there are so many hues and 
colours. 

SHRI R. R. BHOLE: One more ques-
tion. 

MR. SPEAKER: No more question. 

I do not think we should handle it any 
more now. 

DR. SUBRAMANIAM SWAMY: Slum 
part. 

MR. SPEAKER : We go to the next 
question. 

Deaths due to Floods, Rain and Landslides. 

*104. SHRIMATI PRAMILA DAN-
DA V ATE : Will the  Minister of AGRI· 
CULTURE be pleased to lay a statement 
showing: 

(a) whether there have been deaths due 
to floods, heavy rain and landslides in many 
parts of the country; 

(b) whether Government have received 
any reports in this regard ; 

(c) whether any financial or food assis-
tance has been provided t a the flood affected 
States; and 

(d) if so, the details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
ARIF MOHAMMAD KHAN): (a) to (d) 
A statement is laid on the Table of the 
House. 

Statement 

(a) and (b) : According to the reports 
furnished by the State Governments, 740 
human Jives have been lost on account of 
floods, heavy rains and landslides  in the 
States of Gujarat, Kamataka, Maharashtra, 
West Bengal, Bihar, U.P., Assam, Orissa, 
Kerala, Meghalaya, Rajasthan and Hima-
chal Pradesh during the current year. 

(c) and (d) Requests for assistance have 
been received from the States of MeghaIaya, 
Himachal Pradesh, Gujarat and Kamataka. 
A sum of Rs. 20 crores has been given to the 
State of Gujarat as a ways and means 
advance pending the receipt of a detailed 




